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3. Ranchi, Bihar Bihar State 
Tourism Deve-
topment Corpn. 

4. Bhopal, Madhya Pradesh 

Madhya Pradesh State Touril~m 
Development 
Corporation Ltd. 

S. Madras, Tamil Nadu 
Tamil Nadu Tourism Deve-

lopment Corpo-
ration (TTDC) 

Construction of DitTerent Types of 
Hotels by I.T.D.C. in Orissa 

5290. SHRI LAKSHMAN MALLICK : 
Will the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) the number of different types of 
hotels constructed by the India ,Tourism 
Development Corporation in different States 
during the last three years ; 

(b) the number. out of them, which 
have been constructed in the State of Orissa; 

(c) whether the State Government of 
Orissa have approached the Central Govern-
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SO-room 141 .00 Formation of new 
3-star Joint venture compo 

approved by Govt. 
Conceptual scheme 
has been approved. 
Tender documents 
are under 
preparation. 

53-room 17S.00 Proposal has been 
3-star approved by the 

Standing Finance 
Committee Concep-
tual scheme hal been 
finalised. 

loo-room Promoters 
3-star Agreement under 

formulation 
between ITDC and 
the Tamil Nadu 
Tourism 
Development 
Corporation. 

ment with a scheme to seek Centre's Co-
operation in this regard; and 

(d) if so, the details regarding the 
projects which have been undertaken in the 
States as well as the details regarding 
the construction of all the India Tourism 
Development Corporation hotels in Orissa 
which are under construction and the names 
of hotels (different types) which have been 
completed 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF TOURISM AND CIVIL 
A VIA TION (SHRI KHURSHEED ALAM 
KHAN): (a) During the last three years 
(1980-83) ITDC has constructed 3 hotels in 
Delhi. 
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(b) No new Hotel was constructed in 
Orissa State during 1980-83. 

(c) and (d) ITDC has decided to 

(1) construct a 50-room 3 star hotel 
at )?uri at an estimated cost of Rs. 134.00 lakhs 
in collaboration with Orissa Tourism Deve-
lopment Corporation. 

(2) Expand Hotel Kalinga Ashoka at 
Bhubaneshwar by addition of 36 rooms at an 
estimated cost of Rs. 102.00 lakhs. 

ITDC is already operating the following 
botels/lodges in Orissa :-

(1) A 35 room 70-bed 3 star hotel 
Kalinga Ashoka at Bhubaneshwar ; and 

(2) A 4-room 14-bed Traveller's Lodge 
at Konarak. 

Salary of NTe Showroom Incharges! 
Managers etc. less than Peons and 

Chowkidars in N.T.C. Offices 

5291. SHRI BALASAHEB PAWAR: 
Will the Minister of COMMERCE be pleased 
to state: 

(a) whether it is a fact that the Salary 
of N. T. C . Showroom Inchargesl Managers! 
Salesmen is less than that of peons and 
chowkidars working in N.T.C. offices or 
Head Quarters ; 

(b) if so, reasons for the disparity; 

(c) the details of the Salary of Show-
room staff members and Clerks, peons and 
chowkidars working in different N.T.C. 
offices in Delhi ; 

(d) whether it is also a fact that the 
N.T.C. Showroom Staff has not been given 
pay-scales ; and 

(e) if so, the reasons therefore and by 
which time, Government will be providing 
pay-scales to them 1 

THE DEPU1Y MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA): (a) to (e) The information i 
being collected and will be laid on tho 
Table of the Hou e. 

Financial Assistance to Showroom 
Staff Member 

5292. SHRI BALASAHEB PA WAR 
Will the Minister of COMMERCE be pleased 
to state: 

(a) whether it is a fact that the show-
room staff members are given a fixed salary ; 

(b) no D.A.s or A.D.s are given to 
them; 

(c) whether it is also a fact that the 
showroom employees are facing stagnatio}l ; 

(d) whether no Interim relief is being 
given to N.T.C. Showroom employees; and 

(e) whether Government are consider-
ing to give some financial assistance to these 
employees 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA): (a) No, Sir. The showroom 
staff are governed by the provisions of the 
respective States Shops & Establishment 
Acts and Minimum Wages Acts. By and 
large, the wages paid are more that the mini-
mum wages prescribed in the respective State 
enactments. 

(b) Wherever DA/ADA are payable as 
per the relevant Acts, the same are paid. 

(c) No, Sir. Only those employees 
who have reached the maximum of the pay 
range may be continuing at that level. 

(d) and (e) Bilateral discussions on the 
demands of the showroom employees unions 
are in progre s in some subsidiaries. 

Profit/Lo Incurred by MITCO Factories 
S293. SHRI A. K. ROY: Will the 

Minister of COMMERCE b pJeased to 
state : 




